129 Written Answers

China Pak hand in Laddakh Dis-
turbances

2822. SHRI KAPIL VERMA :

SHRIMATI VEENA
VERMA :

KUMARI SUSHILA
TIRIA :

Will the Minister of DFFENCE be
pleased to state :

(@) whether Government's attention
has been drawn to the statement of Lt. Gen.
P. S. Wadhera as published in the
Hindustan Times of May 27, 1988 that
possibility of both China and Pakistan
joining hands to create problems in
Laddakh region of Jammu and Kashmir
cannot be ruled out;

(b) if so, what are the reports received
by Government in this connection; and

(c) what steps have been taken in this
regard'?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE
PRODUCTION AND SUPPLIES IN THE
MINISTRY OF DEFENCE (SHRI CHIN-
TAMANI PANIGRAHI) :

(a) and (b) Government have seen the
news item quoting the statement of Lt. Gen.
P. S. Wadhera (Retd.). Although there are
close politico-military ties between China
and Pakistan, Government have no
confirmed information regarding the two
countries joining hands to create problems
in Laddakh.

(c) Government keep a constant watch
on all developments which have a bearing
on our national security.

2823. \Transfenetl to the \9th
August, 1988].

[18 AUG. 1988]

to Questions 130

Pakistan's proposal for nuclear test ban
treaty

2824. SHRI MURLIDHAR
CHANDRAKANT BHANDARE : Will
the Minister of EXTERNAL AFFAIRS be
pleased to state :

(@) whether Pakistan had proposed, at
a Special U.N. Session on Disarmament, on
June 13, 1988 a bilateral nuclear test ban
treaty with India and a joint Indo-Pak
declaration renouncing nuclear weapons;
and

(b) if so, what was the response of
Indian representative at the U.N. Session to
the proposal?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI K. NATWAR  SINGH) : (a) Yes,
Sir.

(b) The Indian representative stated that
Pakistan's proposals were propaganda ploys
to divert attention from mounting evidence
of the maturity of their own covert
programme to develop nuclear weapons. He
also pointed out the nuclear non-
proliferation was a global problem and
could not be a bilateral matter between
India and Pakistan.
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